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FORM A
PUBLIC ANNOUNCEMENT
i [ Under Reguiation 6 of the Insolvency and Bankruptcy Board of India
_(Insolvency Resolution Process for Corporate Persons) Regulations, 20146]
FOR THE ATTENTION OF THE CREDITORS OF
M/S. SHRI DIYA PROJECTS PRIVATE LIMITED
RELEVANT PARTICULARS

! Name of Corporate Debtor M/s. Shri Diya Projects Private Limited
.| Date of ncorposation ' of Corporale Dentor | 07.08.2010
3. | Authority under whick ) istrar of @nies, (Bangaion
| Eiaiqciftgoélt:l ::gilwcrggm . | o .;;m,mm‘ o
| 4. | Carporete iderity No. | Limited Liabilly | U70109KA2010PTCOS5065
_‘dertfeation No. of Comporate Deblor |
| 5 | Adkdress of the regstared oficeand | Regd ABA. No.TE0, 1 Fioar Bl Crass, 14ih Main Road,
| |principet affice {if any) of Comparals Dabmrg B2n Sactor, HSR Layout, Bangalors. KASS0102 IN

5 [Inscivercy commencement date n | 215t Apel, 2022

jrespec af Corparate Deblor | (Order wes recaived on 30:04/2022)

E | Estimated date of closure ofinsohency | 27.10.2022
| [resokition process

i iH:—}s-’.-;E and R;:;lﬁrgfz‘na number of lhe ﬂuﬁiﬂarp&i

, %irsnf.ﬁnqrpmiessinm] achny s Inbanm Reg. No.: IBBIPA-01IP-PO1584/2018-19/12411
|| Resulon Professional

— e

3 | Actess & emal of the inkerin resciuiion. | C-2, Pl v, B0, Gyan K 3. Indrapuren,
\professiong, as regstered with the board Ghaziabac, Ustar Pracest: -201044

. Email: amarpalical ong

|10 Agdress and e-mail to be used for No. 26, Dr DVG Road. Basavanagudi,
| |eurrespondence with the Insrim ' Bengakin- BI04

L _‘_:ﬁé‘ﬁﬂLf-U!l Professional | E-mail: cirp shridiya@gmal.com

1. Last date for subenisson af daims 1 14.05.2022

12| Classes of cediors, # any, undr clause b} | Alolee under real aslate proect

| | afsub-section (4] of sagion 21, asceriained

L | Gy W Indesrim Resolution Professional

IH;-,  Mames of inscvency prolessionals dentfisd | 1, W T, Narayana Swamy

|| acasautborsedrepresentativeoforedions | Rieg, No.: [BRHIPA-DIZIP-NO1078/2020-2004/1 3407
(2 dess(three names lor each dass) 2. Mr. Haralahalli Shekarappa Chadrasekar

| Reg. No.: IBENIPADGYIP.PO248412029.22143177

|| | 3. Wr. Naresh Kumar Tailar

BT g | Reg. No.: IBBUIPA-001/IP-P-02868/2021-2022/14053
(14 | 2) Felevanl farms avaliable al fa) Wisbleuk: htlps il gov nhome domnioads

| ik Detas of authanzed representatives | [b) The msolvency and Bararuplcy Board of India (1B81)
|| ae avallabde at | 7th Flocr, Mayur Bhawan, Shanksr Markes, Connaught

- Circug, New Delni 110001
| Netee s hereby gnen that the Nabona Company Law Trbunal. Bengalury Bench nas ondered the
- commenzament of 3 Corparate Insobvency Resolulion Process of the Ms, Shi Diya Projects Private
| Limited on 215t April, 2022 (Order was recaived an 300042022
- The cractors of Mis. Shri Diya Projects Private Limited. are herebry caliad upon 1o subimt Seir daims
(Wil proaf on or bafore 14th May, 2022 % the interim resalution professianal at the address mandoned
| agansienlry Mo 10

The proof of dams is o be submitiad ty veaty of the following specéied farms |
| - Form B-Pracf of ciaims by Operalicnal Credilors excapt warkmen and employeas
| - Form C-Proofof gaens by Fnancal creditors
i - Farm CA-Proolol Claims by Financial Craditors being adoles in 2 cass (Homebuyers or Aliothees)
= Farm D - Procf of ciaims by Workmen and(oremployees Financal creditoes
- Form E - Proofofclaims by Authorised Representalive of workmen and employees
- Farm F - Praof of claims by Credilors {oéher than operational Creditars and Finangial craditars)
Afirancial craditor belingmg 1o @ dess.as Isbad against the eniry No. 12, shal indicate its choice of

Autnorized representative from amang the fires insolvency professionals listed Bgainst eniry No, 1350 act
| as suthonsed represensative of the class [Wlcsee under real estate project)n Form CA).
| Submission of fatse ur miskeading proofs of ciaim shall atiract penaities. 2 54!";
: marpa
(Date: 1052022 Interim Resolution Professiona for Mis. Shri Diya Projects Private Limited
Place: Bengalury Reg. No.: IBEI.'JPA-EH.‘IP~P0?584!2G1&—201N12411J
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